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SHRI A. K. ANTONY: We have given
only one guideline to the Committee and that
is: to recommend ways and means to increase
the quantity of foodgrains to the really needy
people of this country. Regarding allotment
of fair price shops under the PDS; the
Advisory Committee recommended that in
future while allotting fair price shops women
and Scheduled Castes and Scheduled Tribes
should get priority. That is the decision. At
present the PDS is universal. Everybody is
entitled to get a ration card. But there are
complaints, from many people. Every now
and then we are examining. If we see that
really needy people are not getting rations,
we are taking steps to correct the situation.

SHRI VITHALRAO MADHAVRAO
JIADHAV: What about people below
poverty line?

MR. CHAIRMAN: He has anwsered that.
Next Question.

Supply of substandard foodgarins
under PDS

.*3.SHRI SATYA PRAKASH
MALAVIYA:}

SHRI MOHINDER SINGH
LATHER:

Will the Minister of CIVIL SUP
PLIES, CONSUMER AFFAIRS AND
PUBLIC  DISTRIBUTION be  pleased
to state:

(a) whether various State Governments
have been complaining about the poor quality
of foodgrains supplied to them under the
Public Distributior System;

(b) if so, what are the details thereof;

(c) whether any enquiry into the supply
of poor quality of foodgrains to the States has
been made by Government; and

1 The question was actually asked on the
floor of the House by Shri Satya Prakash
Malaviya.
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(d) if so, what is the outcome thereof stating
the measures taken by Government to ensure
the supply of good quality of foodgrains to
the States under PDS?

THE MINISTER OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION (SHRI A. K. ANTONY):
(a) to (d) A statement is laid on the Table at
the house.

Statement

The Central Government issues rice and
wheat conforming to specifications prescribed
by the Government to State Governments and
U.T. Administrations of the Public
Distribution  System (PDS). They are
provided opportunity for inspection of stocks
before actual delivery, and may reject such
stocks as do not conform to the prtscribed
quality standards.

Though several State Governmsnts have
boen voicing a general concern about the
quality of foodgrains at various meetings, no
major complaints regarding bad quality of
rice or wheat distdibuted through the Public
Distribution System have been received by
the Central Government from the State
Governments|U.T. Administrations.

During April, 1992 to March,
1993, a total quantity of 72.2 lakh
tonnes of wheat and 91.6 lakh tonnes of
rice have been distributed to the
States/U.Ts. for PDS. In a vast
operation of this  magnitude a few short-
comings cannot be ruled out altogether.
However, the Central Government  has
requested the State Goverr.ments/UT
Administrations to tighen supervision
to ensure proper furictoning of the PDS. State
Governments/UT Administrations have
been requested to setup village/ Fair
Price Shop level Vigilance Com-wittees
of consumers for this purpose. They also

take action under the  Essential
Commodities Act to check
malpractices.

SHRI SATYA PRAKASH MALAVIYA:
Sir, the Minister in his reply has
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said that there are certain State Governments
which have "omplajned about the quality of
foodgrains and they have been voicing a
general concern about this. [ want to know the
names of the State Government which have
complained and expressed their genera con-
cern. What are the sjeclfic detalis about their
complaints??

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION  WITH ADDITIONAL
CHARGE OF THE MINISTER OF
STATE IN THE MINISTRY OF COM
MERGE (SHRI KAMALUDDIN AH-
MED): The complaints are of general
nature.  Whil'e  discussing the  whole
system the State Government have just made

remarks as such, but no specific
ccmrjlaint  has dome to the Central
Government from any State Govern-
ment.

SHRI SATYA PRAKASH MALAVIYA: 1
wanted to know the name of the State
Government which has shown its general
concern. Which are those State Governewts?

SHRI KAMALUDDIN AHMED: As

1 submitted, this impression is given in the
general discussion. When we aiscuss this in
the PDS  Advisory Council where the
Ministers from all States are members,
they just make a remark that the grains
that they are getting are sometimes
sub-standard or  some such thing. But
there is no specific complaint from any
specific State Government. That is what |
am submitting.

SHRI SATYA PRAKASH MALAVIYA:
He has not answered my question.

SHRI CHATURANAN MISHRA: Arc
there nameless States in India?

MR. CHAIRMAN: Second supplementary.

SHRI SATYA PRAKASH MALAVIYA;
It is reported that the off-take of wheat by
various States for the PDS has dropped
dramatically since January
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this year. By May this year the State had
lifted only 2.76 lakh tonnes o wheat which
is substantially Power thai the quantities
lifted in May 1992 (6.32 lakh tonnes),

SHRI KAMALUDDIN AHMED: Sir I
may also inform that the off-take o:
foodgrains, particularly in the period that the
hon. Member has mentioned, has come
down: There might be two reasons for that.
One is the overall' aviliaibility of foodgrains
in the country and it is a fact that the
procurement has gone up substantially
because of the better availability of the
foodgrains in the country. The second thing
is, maybe the price also, because Tecettfly
the procurement price has been increased.
And last time the issue price also had been
revised. We cannot say just exactly as to
what the reasons are, but it is a fact that the
offtake has been at the lower level.
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SHRI SOMAPPA R. BOMMAL: Sir, whil,

answering the question, the hon. Minister,
Mr. Antony, has sai that the Government is
spending about s. 3,000 crores as subsidy on
the PDS and, because of the revamping, it has
been increased and Government is not in a
position to give any additional amount. That
means the only way to have a solution is by
increasing the prices of the articles which are
being distributed through the PDS. Are you
implementing the direction ot the .M.F. to
withdraw subsidy by increasing the prices Of
PDS anticles?

SHRI A. K. ANTONY: First of all, T did
not say that ™ Government will not
inereusee a single pie more than Rs. 3,000
crores If needed, the Government will aga in
increase the food subsidy. But the
Government will not be able to increase the
food subsidy to any amount. That is what
I said.

As far us the food subsidy is conern-ed,
the Government is very committed. PDS and
food subsidy are one of ithe priority items of
this Government. Nobody went back on this
commitment. Nobody can direct this
Government to abandon the PDS and
subsidies. We will continue with these.

SHRI SOMAPPA R BOMMAI; You
have not withdrawn the subsidy, but
increases the prices of these commodi-tie.
itself is one way of withdrawing the subsidy,

MR CHAIRMAN: Question Hour is
over.
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